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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 8th November, 2023

S.0. 4882(E).—In exercise of the powers conferred by sub-section (2) of section 1 of the Jan
Vishwas (Amendment of Provisions) Act, 2023 (18 of 2023), the Central Government hereby appoints the
15™ November, 2023 as the date on which the provisions of the said Act, in so far as it relates to serial
number 4 and the entries relating thereto in the schedule to the said Act, relating to the Indian Forest Act,
1927 (16 of 1927) shall come into force.

[F. No. 2-1/2020-FP]
BIVASH RANJAN, Addl. Director General of Forests
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